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DELHI VIDHAN SABHA
LIST OF BUSINESS

Thursday, October 24, 1996/Kartika 02, 1918 (Saka)
2.00 P.M.

LAYING OF PAPERS ON TABLE OF HOUSE

Shri Sahib Singh, Hon'ble Chief Minister to lay on the
Table of the House a copy of notification issued by the
Registrar of Cooperative Societies regarding Transfer
of Membership of Cooperative Societies under Section
34 (a) of Cooperative Act dated 31.5.19%6.

SPECIAL MENTION

Matters to be raised by members as given 1in separate
list.

PRESENTATION OF THE REPORT OF
BUSINESS ADVISORY COMMITTEE

Shri Ram Bhaj:
Shri Rajendra Gupta:

to present .the Thirteenth Report of the
Business Advisory Conmittee to the House.

ALSO to move that the House agrees to the
Report.

LEGISLATIVE PROPOSALS

Shri Sahib Singh, Hon'ble Chief Minister to move for
leave to introduce 'The Delhi Municipal Corporation
(Prevention of Defection) Bill, 1996'.

Prof. Jagdish Mukhi, Minister of Finance to move for
leave to introduce "The Delhi Tax on Luxuries
(Amendment) Bill, 1996".

ALSO to introduce the Bill.

Dr. Harsh Vardhan, Minister of Health and Education to
move for leave to introduce "Delhi Homoeopathic
(Amendment) Bill, 1996".

ALSO to introduce the Bill.

SHORT DURATION DISCUSSION

Dr. Harsh Vardhan, Minister of Health and Education to
move to discuss the situation arising out of Dengue
Fever in Delhi and elicit opinion of the House.

P.N. GUPTA
SECRETARY



